FORM G

INVITATION FOR EXPRESSION OF INTEREST
FOR NEWGEN ECOTRONICS PRIVATE LIMITED

(FORMERLY KNOWN AS NA

VYUG INDUSTRIES)

OPERATING in MANUFACTURING, ASSEMBLING AND TRADING OF PLASTIC

PRODUCTS AND THEIR COMPONENTS AT SIDCUL, HARIDWAR,

UTTRAKHAND

-249403

(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

Name of the corporate debtor along with
PAN/CIN/LLP No.

Newgen Ecotronics Private Limited
CIN: U25209HR2022PTC108355
PAN: AAICN6448E

Address of the registered office

Registered office:
Plot No. 5B, Second Floor, Crown Plaza
Mall, Sector 15A, Faridabad-121007

Corporate Office
IG-89, NIT, Faridabad-121001

Factory at
Plot n0.56-59 and Plot No 223 Sector 7
Sidcul Haridwar-249403

URL of Website

NA

Details of Place where majority of fixed
Assets are located

Plot n0.56-59 and Plot No 223 Sector 7
SIDCUL Haridwar-249403

Installed capacity of main products/
services

To be ascertained

Quantity and value of main products/
services sold in last financial year

Turnover as per latest unaudited financial

statements for the year ended March 31, 2024

is INR 2.89 Crores

Number of employees/ workmen

NIL

Further details including last available
financial statements (with schedules) of

May be obtained by sending an email to
cirpnepl.rsds@gmail.com or at

two years, lists of creditors, relevant dates

ravindral960 goval@yahoo.co.in

for subsequent events of the process are
available at:



mailto:faridealcirp@gmail.com
mailto:ravindra1960_goyal@yahoo.co.in

Eligibility for resolution applicants under
section 25(2)(h) of the Code is available at:

May be obtained by sending an email to
cirpnepl.rsds@gmail.com or at

ravindral960 goyal@yahoo.co.in

10.

Last date for receipt of expression of
interest

December 30, 2024

11.

Date of issue of provisional list of
prospective resolution applicants

January 04, 2025

12.

Last date for submission of objections to
provisional list

January 09, 2025

13.

Date of issue of final list of prospective
resolution applicants

January 12, 2025

14.

Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

January 15, 2025

15.

Last date for submission of resolution plans

February 14, 2025

16.

Process email id to submit EOI

cirpnepl.rsds@gmail.com

For Newgen Ecotronics Private Limited

Qe ~D

P

(Ravindra Kumar Goyal)
Resolution Professional
Registration Number: IBBI/IPA-001/1P-P-02019/2020-2021/13098
Email For Correspondence- cirpnepl.rsds@gmail.com

Email Registered With IBBI- ravindral960 goyal@yahoo.co.in
Phone No. - +91- 9978094218
AFA Valid till: 30.06.2025

Date: 15" December, 2024
Place: Ahmedabad



mailto:cirpnepl.rsds@gmail.com
mailto:ravindra1960_goyal@yahoo.co.in
mailto:cirpnepl.rsds@gmail.com
mailto:cirpnepl.rsds@gmail.com
mailto:ravindra1960_goyal@yahoo.co.in
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FORM G
INVITATION FOR EXPRESSION OF INTEREST
FOR NEWGEN ECOTRONICS PRIVATE LIMITED
(FORMERLY KNOWN AS NAVYUG INDUSTRIES)
OPERATING in MANUFACTURING, ASSEMBLING AND TRADING OF PLASTIC

mm-ﬂm Q HI]EII‘EI Bank Recovery Section, Circle Office, S E-AUCTION

asommment ot intia uncetasing 10N Floor, Ansal Towers, 38, Nehru Place, New Delhi -

Phone No. 011-26292604; 26419921 SALE NOTICE

PRODUCTS AND THEIR COMPONENTS AT SIDCUL, HARIDWAR, UTTRAKHAND-249403

Motice is hereby given to the public in general and in particular to the Borrower (3) and Guarantor (s3] that the below described movable [ immovable property mortgagedihypothecated charged to the Secured Creditor, the possession of which has been (Under Regu'.atlon 36A (1) of the Insowency and BankruP.tcy
taken by the Authorised Officer of the Canara Bank., will be sold on "As is where is", "As is what is", and "Whatever there is” basis on below mentioned dates through E-Auction under the Securitisation and Reconstruction of Financial Assets and (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
Enforcement of Security Interest Act, 2002 read with Rule 8{6) & 9 of the Security Interest (Enforcement) Rules, 2002 RELEVANT PARTICULARS
For detailed terms and conditions of the sale please refer the link "E-Auction” provided in provider hitps:ibaanknet.com/ [Mis PSB Alliance Pyvt. Lid}, (Contact Mo, < 8291220220, Email;- Support. BAANKNET@psballiance.com) or Canara Bank's wabsite 1. IName of the corporate debtor along Newgen Ecotronics Private Limited
www.canarabank.com, EMD amount of 10% of the Reserve Price is to be deposited In E-Wallet of M's PSE Alliance Private Limited (hitps:baanknet.com') perial direcily or by generating the Challan therein to deposit the EMD through RTGSINEFT in the with PAN/ CIN/ LLP No. CIN: U25209HR2022PTC108355
account details as mentioned in the said challan. I PAN: AAICNG448E
Name of the Branch a. Reserve Price (Rs) | DATE & TIME OF AUCTION | The property can be 2. | Address of the registered office Registered office:
Sr. DETAILS ﬁﬂ%&ﬁﬂ%’mvﬂﬁ Total Du b. EMD (Rs) ‘*’;‘:ﬂm&g‘mr‘;ﬁ;:ﬂ:ﬁ}“ '":Pﬂgﬁ‘dh#:::‘ F::]I::rr Plogt; No. 5B, Second Floor, Crown Plaza Mall,
W -
No. Borrower / Guarantors | Mortgagor STATUS OF POSSESSION o c. Incremental Bid (Rs)|—— 1 crn 8 e Time of Authorized Officer (Szg(r:;t)%rr;t?c’)?ﬁigdabad —
Name & Address d. Date of Notice Submission of EMD & Contact Persan IG-89, NIT, Faridabad-121001
1 |SHAKTINAGAR BRANCH, NEW DELHI-110006 EMT of the residential property DDA built up | Rs. 2,81,52,298.61 as on 15.08. 2024 a. 220,00,000/- 18-01-2025 Prior Appointment Factory at

{. Mz Vardhman Traders, 1, 2488 Firsf Floor, Mew Quisb Road, Sadar Bazar, New | 5F5 flat no. 301 ground floor category Il | plus  furthar inleres! along  wilh between 12:30 p.m. with Authorlsed Officer i =

Dielhi-110006 gltuated at Ashok Vihar Phase IV Delhl in | expenses | other charges sicless b. 22,00,000/- to 1:30 PM betwean 11.00A.M Haridwar-249403

2. Mis Vardhman Traders, 212, Village Bhalswa, Near Laxmi Mandir. Morth West | the name of Mr. Ramesh Kumar Jain., | recovanes)ilany. c. 50.000/- 1o 4.00 PM 3. | URL of website NA

Delhi-110033 Boundaries - East-Entry/Park/Gali, West-Flat : 16-01-2025 Sh. Ram Kripal Mahto no —

3. Mr. Ramesh Kumar Jain Slo Late. Kuldep chand Jain, Rio 301 SFS Flats Phase | No.302. Norh-Service Lans, South-Sarvice d. 13-12-2024 up to 05.00 p.m. Mob. 7992468158 . Detaltls of pIIacetV\:jhere majority of fixed Plot no.56-59 and Plot No 223 Sector 7 SIDCUL

1% Aok Vinar Delhd 110052 |:panner&_lJ1nr~gager] Lang assets are locate .Harldwar-249403

4. Mr Arun Jain S/o Late Kuldeep Chand Jain, 302 SFS Fiats Phase IV Ashok Vihar | (UNDER PHYSICAL POSSESSION) 5. | Installed capacity of main products/ Tobe ascertained

Delhi 110052 (Pariner) services
Intending bidders may contact for properties during office hours an any working day for other detalls and inspection of properties, 6. Se”rf‘/i’::tg;' :gg ‘i’r?'t‘:]i‘l’és’?ﬁ'r?aﬁg’gluy‘g It‘;rt';(r’%’:;gsfgf{h':tsggfgﬁgggeﬂ;'rncflngflzm .
Date : 13-12-2024, Place : New Delhi Authorised Officer, Canara Bank INR 2.89 Crores

7. | Number of employees/ workmen NIL

8. | Further details including last available financial| May be obtained by sending an email to
statements (with schedules) of two years, lists cirpnepl.rsds@gmail.com or at

of creditors are available at: ravindra1960_goyal@yahoo.co.in
m @ G al] ara B a I] k nﬂcﬂuew sen“nn, n lml e umﬂﬂ, E E A U CTI 0 " 9. | Eligibility for reso|uti0ln app!icants under section May be obtained by sending an email to
A T H] ST AGavmment of s inderimna 1 th Floor, Ansal Towers, 38, Nehru Place, New Delhi - 110019 A et Cattseielizbioe I b s e
' : SALE NOTICE pen e helgyeoo o
Fhﬂﬂﬁ Hﬂ- u.l 1 HZEZEZE“‘" 2541 gnz.l 10. |Last date for receipt of expression of interest| December 30, 2024
MR ; : ! : - 11. | Date of issue of provisional list of January 04, 2025
Motice is heraby given to the public in genaeral and in particular to the Borrower (s) and Guarantor (s) that the below described movable | immovable property morigagedihypothecated charged to the Secured Creditor, the possession of which has bean | prospective resolution applicants
taken by the Authorised Officer of the Canara Bank., will be sold on “As is where 8", “As is what is", and "Whatever there is"” basis on below mentioned dates through E-Auction under the Securitization and Reconstruction of Financial Assets and | Last date for submission of objections to | January 09. 2025
Enforcement of Security Interest &ct, 2002 read with Rule B(B) & 9 of the Security Interest [Enforcement) Rules, 2002 | 12. orovisional lst ] anuary U9,
For dedailed terms and conditions of the sale please refar the link "E-Auction” provided in provider hitps:/fbaanknet.com! (Mis PSE Alllznce Pyl Ltd), (Contact Mo. 8291220220, Email:- Support BAANKNET Epsballlance.com) or Canara Bank's wabsite | : : ,
www.canarabank.com, EMD amount of 10% of the Reserve Price is to be deposited in E-Wallet of M/s PSB Alliance Private Limited (https:/ibaanknat.com) portal directly or by generating the Challan therein to deposit the EMD through RTGS/NEFT in the | 13. | Date of issue of final list of prospective  January 12, 2025
account detalls as mentioned In the said challan. | IrJeStOIU;Km appilcafnts t g
Name of the Branch a. Reserve Price (Rs) | DATE & TIME OF AUCTION | The property can be i e o B L 6 2
: ey | A Total Dues i SentRes duektion sech) Appaintment with 15.{ Last date for submission of resolution plans
No. Borrower [ Guarantors | Mortgagor STATUS OF POSSESSION c. Incremental Bid {Rs) 331 Diate & Time of Sttietosd e : plans February 14, 2025
Mame & Address d. Date of Notice Submission of EMD & Contact Parson 16. |Process email id to submit EOI cirpnepl.rsds@gmail.com
1 |WAZIRPUR MAIN BRANCH Al that part and parcel of plot no 77A New | Rs. 1,61,65,266.52 as on 19.07.2024, | a, 1,25,63,000/- 18-01-2025 Pricr Appaintment For Newgen Ecotronics Private Limited
Ms Aton Sunlogics LLP, Plct No 77A New Industrial Area Kandroei, Bain Aitarian | Industrial Area Kandrori, Mohtali Indrora | plus furlher interest along with between 12:30 p.m. with Autherised Officer (Ravindra Kumar Goyal)
Indusirial Area, Revanue Estate. Of Mohal-barl, Kangra, Himachal Pradesh 176402 | read, Revenue estate of Mohal-Bari Distt | expenses | other charges elc.less b. 12,56,000/- ta 1:30 PM between 11.004.M Resolution Professional
Mz Aton Sunlogics LLP, Mo. 58 Mpx Urbtech, Ploi Mo ©1, Sector 153 Gautam budh Kangra HP, measuring 1800 sq meter, recovarias) if any, c. 50.000/- to 4.00 PBM Registration Number: IBBI/IPA-001/IP-P-02019/2020-2021/13098
nagar Noida, Uttar Pradesh 201308 ::'h“m "";"3?;"“1;"% Hhﬁt”“' no.1 E.ﬂm : 16-01-2025 Sh. Ram Kripal Mahto Email For Correspondence- cirpnepl.rsds@gmail.com
Sri. Ravi Bansal Slo Late [ P Arya, 6104 Als Green Paradise Society Sector Chi4, | Jav 08 the Bouncarias hereln (Ega;:;r d. 13-12-2024 up to 05.00 p.m. Mob, 7992468158 Email Registered With
Greater Noada Gautam Budh University, Kasana Up 207310 West-Back Plotno 84, North-Piot na 78, South- IBBI- ravindra1960_goyal@yahoo.co.in
Smt Manisha Bansal Dlo Vijender Kumar Singhal, 6104 Ats Paradise Society | Pt no 77 : Date: 15th December, 2024 Phone No. - +91- 9978094218
Sector CHI 4, Greater Nolda Gautam Budh Nagar 201306 [UNDER SYMBOLIC POSSESSION) Place: Ahmedabad AFA Valid till; 30.06.2025
Intending bidders may contact for properties during office hours on any working day for oiher details and inspection of propertias |
Dot 5122024 P e o msmaona el | g TATA GAPITAL HOUSING FINANCE LIMITED

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao
TATA Kaiam Marg, Lower Parel, Mumbai- 400013CIN No.: U67190MH2008PLC187552

oSBI STATE BANK OF INDIA, sStressed Assets Management Branch-ll, 30T DEMAND NOTICE

11th Floor, Jawahar Vyapar Bhawan, 1 - Tolstoy Marg, New Delhi -110001, E mail id : agmcl5.50950@sbi.co.in, Ph. : 011-43179559 [REILIIHE Under Section 13 (2 ofte Securitsaton and Reconstructon of Financial Asses and Enforcementof ecutt

"APPENDIX- IV-A" [See proviso to rule 8 (6)]]  Sale notice for sale of Inmovable Property Interest Act, 2002 *Act’)rea with Rule 3 ofthe Security Interest (Enforcement) Rules, 2002 (‘Rules”),
E-Auction Sale Nofice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002

read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002,

Whereas the undersigned being the Authorised Officer of Tata Capital Housing Finance
Limited (TCHFL) under the Act and in exercise of powers conferred under Section 13

Nofice is heraby given to the public in general and in particular to the Borrower(s) and Guarantor{s) that the below described Immovable properties mortgaged/charged to the Secured Craditor, the Physical Possession of which has been (12) read with Rule 3 of the Rules already issued detailed Demand Notice dated below
taken by the Authonzed Officer of State Bank of India, Secured Creditor, will be sold on “As is where is”, As is what is” and Whatever there is" basis on below mentioned dates, for recovery of amount a5 mentioned below, due ta the under Section 13(2) of the Act, calling upon the Borrower(s)/Co-
Securad Creditor from Borrawers, Guarantors and Morgagors mentionad below. Tha reserve price and the earmest money 1o be depositad is mentioned below. Borrower(s)/Guarantor(s) (all singularly or together referred to “Obligors”)/Legal
Tiate & Tima for Heir(s)/Legal Representative(s) listed hereunder, to pay the amount mentioned in the
Reserve Price(RP) I ; ; respective Demand Notice, within 60 days from the date of the respective Notice, as per
N of B Bl Arddresz of Sacurity charaed The secured debt | Date/Time of on - site Submission of Bid Date & Time of details given below. Copies of the said Notices are served by Registered Post A.D. and
ame orrower (B) curity arg E::ID Amount 10% of | fqr racovery of which | Inspection of Property Application Form, KYC E-Auction with are available with the undersigned, and the said Obligor(s)/Legal Heir(s)/Legal
Guarantor/s (G) with address/es covered under Auction e Reserve Price | property is 1o be with name of Documents, PAN Card, auto extensions Representative(s), may, if they so desire, collect the respective copy from the
Bid Incremant Amaunt sold Autherized Officer Proof of EMD etc. through | of 10 minutes each undersigned on any working day during normal office hours.
MiS PSB ALLIANCE In connection with the above, Notice is hereby given, once again, to the said Obligor(s)
Borrower: M'S South Asian Hospitality Services Pwvt Ltd., i . ik A9, Refar to N1. ILegal Heir(s)/Legal Representative(s) to pay to TCHFL, within 60 days from the date of
40143, 2nd Floor, G R Park, New DEI;“I"'FU':'W- g?::‘:::mll:?;frhng Lt;eaglg? Fﬁahﬁgl‘:iﬂl}mﬂ = E,ET,ﬂﬂ,ﬂﬂ'ﬂf . 251?3'54’,5353? 2? 12 2{"24 httns: HEAAEHHNET. com IJZ [” 2“25 the respective Notice/s, the amount indicated herein below against their respective
: 1 o 7 26.70.000/ (Rs. Twenty- Five|42:00 PM to 02.00 PM P From 12.00 Noon names, together with further interest as detailed below from the respective dates
!"r' Parvin Juneja, E-47. Greater Kailash Il, New Delhi- | Gurugram (Haryana). measuring 3339 Sq. Ft, et " | Crores Seventy Three to 04.00 PM mentioned below in column (d) till the date of payment and / or realisation, read with the
10048, standing in the name of M/S PBJ Associates # 1.00.000/- Lakhs Sixiy-Four| authorised Officer : with unlimited loan agreement and other documents/writings, if any, executed by the said Obligor(s).
Mrs. Bela Juneja, E-47, Greater Kailash |l New Delhi- | Pyt Ltd (Corporate Guarantor), in the account B Thousand Five Hundred Me Anil Kumar sxtanaions of As security for due repayment of the loan, the following Secured Asset(s) have been
110048, of M/S South Asian Hospitality Services Pvt Eirg hty Six & Paise| mob: 0810748765 10 Minutes sach. mortgaged to TCHFL by the said Obligor(s) respectively.
GuarantoriMortgagor: Mr. Himan Juneja, E-47, Grealer | Ltd. (Physical Possession) Eighty Seven Only) as Loan Name of Obligor(s)/Legal Total Outstanding Due Date of Demand
Fadash-ll, Mew Delthi-110048 on 30.11.2024 plus Account No. | Heir(s)/Legal Representative(s) Rs. as on below Dates Notice & NPA Date
Corporate Guarantor: MW/S BHA Associates Pyt Ltd, | Encumbrances Known: Rs.16,45,745/- (Rupees further interest and other 10436320, | Mr. Tarun Kumar As on 06/12/2024, 06-12-2024
403, 2nd Floor, C R Park, New Delhi-11001% Sixteen Lac Forty Five Thousand Seven expenses, charges elc gg&)l;lgggg (Borrower) & an amount of &
i i Mrs. Urmila & Rs. 1,04,87,083 /- (Rupees -12-
WS PBJ Associates Put. Ltd., 40/43, 2nd Floor, C R Park, g:“m:f:ﬂzﬂguw;r::mﬁﬁm to Municipal 8000 | Mr. Rajesh Kumar & | One Crore Four G Bohty|  OF1X20H
iilabb AR : : Mr. Hari Sing Seven Thousand Eighty
EMD to be transferred [ deposited by bidders in his [ her / their own wallet provided by M/S PSB ALLIANCE (EBKRAY) (Co-Borrower) ITof;re:bIC;nll)y) is duen?jg?
3 4 3 ‘ ' = ; y y youu
on its E-Auction site https://ebkray.in (New URL : hittps://BAANKNET.com) Loan Account No.
TERMS AND CONDITIONS OF THE E-AUCTION ARE AS UNDER: 10436320 and an (%TO:GT
E-Auctionisbeing held on “AS 1S WHERE 15", AS IS WHAT IS" AND WHATEVER THERE IS" and will be conducted “On Line”, One.Lékh,Sevent Fﬁve
The auction will be conductad through the Bank's approved sarvices provider MIS PSB ALLIANCE [EBKRAY), Mob. 8291220220, Email- support.ebkray@psballiance.com at their wab portal hitps:ifebkray.in (New URL : hitps:{BAANKNET.com) Declaration, Genaral Thousand Fifty OneyOnI )is
Terms and Condilions of onling auction sale are available in hitps:ebkray.in {New URL : hitps:/BAANKNET.com) due and payable by y%u
To the best of knowiedge and infoemation of the Authonsed Officer, there is no encimbrance on the propertylies. However, the infending bidders should make theirown independent inguines regarding the encumbrances, blle of properyies pul on auchion and claims / nghls ! under Loan Account No
dues | affacting the propertyies, pror io submitting thesr bid. In this regard, the e-Auction advertisernent does not constitube and will nol be deemed to constitute any commatment or any represantation of the Bank, TCHHF03500001 0006800b
The EMD of the successiul biddes shall be retained towards partsale considerabon and the EMD of unsuccessiul bsdders shall be refunded, The EMD shall not bear any interesl, The successhul bidder shall have 1o deposit 25% of the sale pnce, after adjusting the EMD already i.e. totaling to
paid, mmediately i.e. on the same day or nod later then next working days on acceptance of bid price by the Authonsed Officer and the balance of the sale pnce an or bedore 15 day of salks, Default in deposi of amount by the successiul bidder would eptail forfedure of the Rs. 1,06,62,134 /- (Rupees
whole monay, already deposiad and proparty shall be put fo re-auction and the dafaulting bidder shall have no ciaim rght in respect of property amount One Crore Six Lakh Sixty
TheAuthorsed Officer ! Secured Craditor shall not be responsible in any way for any third party claims /rights | dugs. The saleshall ba subject bo rues | conditions prescribed under the Securitzation and Reconstruction of Financial Assets and Enforcament of Securify Interest Two Thousand One
Agt, 2002, The otherierms and condifions of the e-auction are published in the following websiles 1. hitps:ifebkray.in (New URL : hitps:TBAANKNET.com) 2. http:iwww.sbi.co.in Hundred Thirty Four Only)

STATUTORY SALE NOTICE UNDER THE SARFAESI ACT, 2002

Description of the Secured Assets / Inmovable Properties / Mortgaged Properties:-

Date : 13-12-2024, Place : Gurugram {Haryana) Sd/- Authorised Officer, State Bank of India Allthatis piece & parcels of House no 4990, Chaman Ganj, Roshanara Road, Malkaganj,
Delhi-110007.
TCHHL096 | Mr. Pankaj Saluja | As on 09/12/2024, an amount of | 09-12-2024
200010019 | (Borrower) & Rs. 26,46,722/- (Rupees Twenty &
6048 & | Mrs. Swati Saluja Six Lakh Forty Six Thousand 04-12-2024
EEFI‘ % E'TJ - U c 'ﬂ Bﬂ H K Branch: Rajendra Place30/29, e —— ng':ygfgg (Co-Borrower) iie(;ﬁ: aL—Inu(;]draedaI)vlveetr;ty T(\;vl:) L%r:;}é)r
et ey LT S e ' Patel Nagar New Delhi-110008 < c rlassifieds 73 the Loan Accoun!No
omours Towr Irest O e, P W T R AR W R 8 R W e e .
~[Rule 8(1)] Possession Notice (For Immovable Property) TCHAL 09620001 0195088 and
an amount of Rs. 87,613/
, . . . , e CLASSIFIED AD DEPOT (CAD) (Ru eesEiuhtySevenThousand
Whereas, the undersigned being the Authorised Officer of the UCO Bank Rajendra Place Branch, under the Securitization EBook classified ads at nup gnty -
. . . . . . your nearest Express Six Hundred Thirteen Only) is due
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act No. 54 of 2002) and in exercise of Group’s authorised Classified Ad Depots and payable under the Loan
powers conferred under section 13(12) read with (Rule 3) of the Security Interest (Enforcement) Rules 2002, issued a Demand S— Account No. TCHIN09620001001
Notice dated 10.09.2024 calling upon the borrower Mr. Deepak Sarin, S/o Mr. Darshan Sarin and Mrs. Kamal Sarin, W/o Mr. 99731 by you i.e. totaling to
. . oo ) PATPARGANJ : CHAVI ADVERTISERS, Ph.: 9899701024,
Deepak Sarin, A-2/14 2nd Floor, Hastsal Road, Uttam Nagar, New Delhi-110059 to repay the amount mentioned in the notice 220900987, 22235837, PREET VIHAR - AD BRIDGE CZ NMMU - Rs. 27,34,335 /- (Rupees Twenty
being Rs . 20,18,599.20 Rupees Twenty Lakhs Eighteen Thousand Five Hundred Ninety Nine Only including interest upto NICATION. Fh.. 2810029747, 42421234, 22017210, Seven Lakh Thirty Four Thogsand
30.05.2024)+ further interest+otherincidental cost within 60 days from date of receipt of the said notice. Ph.: 9350309890, 52519890, 22549890 ’ . Three Hundred Thirty .F'Ve ny) .
The borrowers having failed to repay the amount, notice is hereby given to the Borrowers and the public in general that the Description of the Secured Assets / Inmovable Properties / Mortgaged Properties:-
undersigned has taken possession of the property described herein below in exercise of powers conferred on him / her under JANAKPURI : TRIMURTI ADVERTISERS, Ph.: 9810234206, éll '}that I;{’lec_f:j & tF_’alrcF:)eIs 01; 1bFrege H&Id %gtéreATdhlrd Floor (V%/IZthSROI?/KTe”Efe R'QQLSihOf
Section (4) of Section 13 of Actread with Rule 8 of the said rules on this 09th Day of December of the year 2024. 25530307, KAROL BAGH (REGHARPURA) : K R ADVERTIS- PUI up residential Froperty bearing o. oo, Admeasufing o2 5g. WIrs., Along With fhe
. . . . . . , . ERS, Ph.: 9810316618, 9310316618, 41547697, KARAII- roportionate Freehold Rights in the Undivided Land under the said Property, Situated in
The Borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the PURA : GMJ ADVERTISING & MARKETING PVT. LTD., Ph.: the Layout Plan of Rohini Residential Scheme, Block A, Pocket - 05, Sector 28, Rohini,
property will be subject to the charge of the UCO Bank Rajendra Place Branch for an amount of Rs . 20,18,599.20 (Rupees 9310333777, 9211333777, 9810883377, NEW MOTI Delhi - 110042, along with all common amenities as mentioned in Sale Deed bearing
Twenty Lakhs Eighteen Thousand Five Hundred Ninety Nine Only including interest upto 30.05.2024)+ further g§1%?__)g s183 '\g 'I;—;—;Iépélzt 59’32\/5.%—':._'.8 :“NA% ARP:h U sz 1A7E§3\; é‘g_’ No. 1232 Dated 04/05/2023. Plot No. 325 bounded as: East:- Plot No. 324, West - Plot
interest+other incidental cost within 60 days from date of receipt of the said notice. TISERS, Ph.: 9312272149, 8800276797, RAMESH NAGAR : ggbf%gra"égg?g:;] tE)”éffyé Lﬁl?uu;gés%gatﬁ?'Pfg:értzy' bi?r?n;ﬁf ggi'rﬁdméfsﬂﬁ%rs(z\/\g;h
, L - : : - - - POSITIVE ADS, Ph.: 9891195327, 9310006777, 65418908, - 324, -
The borrower's attentionis invited to provisions of sub-section (8) of Section 13 of the Act, in respect of time available to redeem TILAK NAGAR : SHIVA ADVERTISERS, Ph.: 9891461543, Mtrs., Along with the Proportionate Freehold Rights in the Undivided Land under the said
the secured assets. 25980670, 20518836, VIKAS PURI : A AKAR ADVT. VMIEDIA Property, Situated in the Layout Plan of Rohini Residential Scheme, Block A, Pocket - 05,
Description of Inmoveahle Property Ph.: 9810401352, 9015907873, 9268796133 Sector 28, Rohini, Delhi - 110042, along with all common amenities as mentioned in
Equitable mortgage of property bearing no A-2/14, 2nd Floor, without roof rights Hastsal road, Uttam Nagar, New Delhi- Ea%ggw beiarg}gt NO' ;ggﬂ’?{ﬁd g4lt05%02?;i1plglt Tﬁ 3%?5bounded I
110059 vide no. 7682 dated 15.04.2013 registered of Sub-Registrar, SR-Il, Janakpuri, New Delhi in the name of Mr. N S O S A Y s A R Y Y O NNAL G T 0. 025, THes?~ FoiTH0. 529, Torth — =Ny, Sourh — FIotYo. 2/
Deepak Sarin S/o Mr. Darshan Sarin PLACE : HARI OM ADVERTISING COMPANY Ph.: 'gg&)%gg? yrhMél?gmmad ) é{s 02n %941 243(;24(1han am<_|>_unt of | 09-12-2024

- - - 9811555181, 43751196 ahad (Borrower) | Rs. 25,38,469 /- (Rupees Twenty &

Date: 09.12.2024, Place: New Delhi AUTHORISED OFFICER, UCO BANK _ 7350 & | & Mrs. Reshma Five Lakh Thirty Eight' Thousan_d 04-12-2024
TIS HAZARI COURT : SAlI ADVERTISING, Ph.: 9811117748 TCHIN0960 | Bj (Co-Borrower) | Four Hundred Sixty Nine Only) is
KINGWAY CAMP : SHAGUN ADVERTISING, Ph.: 000100217 due and payable by you under
9818505505, 27458589, PATEL CHEST (OPP. MMORRIS 892 Loan Account No.
NAGAR POLICE STATION) : MAHAN ADVERTISING & MAR- TCHHL0960000100217350 and
gt a6 [f] UCO BANK I KETING. Bh 9350304509, 7042590693, PITAMPURA an amont of Rs. 120,566
(W WO W ) LN L. < I 1A el East Patel Nagar New Delhi-110008 9311564460, 9311288839, 47057929 a (Rupees One Lakh Twenty Nine
e TR e and oSt by v
[Rule 8(1)] Possession Notice (For Inmovable Property) CHATTARPUR - A & e A  ADVERT ISING, Onlmz é’r”foi'hd;f’fcyffr'\? szlvou
Whereas, the undersigned being the Authorised Officer of the UCO Bank Rajendra Place Branch, under the Securitization BN O0=201 L CRIBT 0L, Pe30]008, KALKRAJIL 4'?352)‘(;‘3 cl)\l TCHIN0960000100217892 i.e.
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act No. 54 of 2002) and in exercise of MALVIYA NAGAR - POOJA ADVERTISING & MARKETING totaling to Rs. 26,68,035/-
powers conferred under section 13(12) read with (Rule 3) of the Security Interest (Enforcement) Rules 2002, issued a Demand SERVICE, Ph.: 9891081700, 24331091, 46568866, YUSUF (Rupees Twenty Six Lakh Sixty
: : : ; ; ; ; SARAI : TANEJA ADVERTISEMENT & MARKETING Ph._: i irtv Fi
Notice dated 10.09.2024 callln_g upon the borrower Mrs. Archana Taneja W/o Mr. SanjayTaneja and Mr Sanjay Taneja, S/o 0B10843218, 56561814, 26510090 Eight Thousand Thirty Five Only)
Mr. Subhash Chander Taneja at A-2/14, 1st Floor, Hastsal Road Uttam Nagar New Delhi-110059 to repay the amount = Description of the Secured Assets / Immovable Properties / Mortgaged Properties:-
mentionedinthe notice being ~ Rs . 17,64,370.40 (Rupees Seventeen lakhs Sixty Four Thousand Three Hundred Seventy | | |~ L - . Allthat Piece & Parcels of Residential House buitup on Plot bearing No. 04, Admeasuring
and paisa forty only including interest upto 30.05.2024) + further interest+other incidental cost within 60 days from date of PRASY L L L Sl AL S g ahl s SRt L L AL S Ped S 90 Sq. Yards i.e. 75.25 Sq. Mirs., Comprised in Khasra No. 580, Situated at Basantpur
receipt of the said notice. FARIDABAD (NIT, KALYAN SINGH CHOWK) : PULSE Salnt!l (Krishna Kunj Colony), Parg_ana Jalalabad, T(.éf.'lsﬂ Modlna_gar, I_)lstrlct
The borrowers having failed to repay the amount, notice is hereby given to the Borrowers and the public in general that the ADVERTISING, Bh.: 9818078183, 9311502088. O129- (D;haslaéaad - d2°?9°4éUt:arqu“t‘d?sgt)ﬁ wntlesggmzrg,c;nv?’metmtgs adsznz‘,e\'l‘vt.'g"‘(*g.é" ggl;a
undersigned has taken possession of the property described herein below in exercise of powers conferred on him / her under NG Ph . 0810680054, 00530566581 GURGAON - SAMBO D eed. boundaries. East - 10l of UINes {slde 20 ), Fiest = Roa Ide (olde o),
Section (4) of Section 13 of Actread with Rule 8 of the said rules on this 09th Day of December of the year 2024. HI MEDIA PVT. LTD., Ph.: 0124-4065447, 9711277174, North: PlotNo. 05 (Side 29'), South: Plot No. 03 (Side 28).
The Borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the 9910633399, GURGAON : AD MEDIA ADVERTISING & PR, “with further interest, additional Interest at the rate as more particularly stated in
property will be subject to the charge of the UCO Bank Rajendra Place for an amount of Rs. 17,64,370.40 (Rupees Ph. onoooonasy DAOA SSES, = D GIbA X( e’ EGR;_;';' SING, respective Demand Notices dated mentioned above, incidental expenses, costs,
Seventeen lakhs Sixty Four Thousand Three Hundred Seventy and paisa forty only including interest upto 30.05.2024) SAlI MEDIA, Ph.: 0120-4216117, NOIDA (SEC. 58) : JAI charges etc incurred till the date of payment and/or realization. If the said Obligor(s)
+further interest+other incidental cost within 60 days from date of receipt of the said notice. LAKSHMI ADVERTISERS, Ph.: 9873807457, 914911719 tsr?a” E)a'l toSmake zapy‘/me?t tc/n ITCHFL gls' agores?tld,l then TSH';L sthall ﬁ)gozee? tﬁgaln%
The borrower's attention is invited to provisions of sub-section (8) of Section 13 of the Act, in respect of time available to redeem TIRUPATI |(3 ALAJI ADVERTISING & MARIKETI N)G, ] Aci Zn(()jvtie Z%”;ﬁcabls:%ﬁslés rmi%% ; tggﬁfskyg]?f%gga% O%Tié%?(s) /(Le)gc;| Hzi?(asl) |
the secured assets. Descrintion of | bl P t Ph.: 9818373200, 8130640000, 0120-4561000 Legal Represantative(s) as tothe costs and consequences.

) ) escription 0 mmov_ea e rop_er y ) EDUCATION (IAS & PIVMIT ACADEMIES) The said Obligor(s)/Legal Heir(s)/Legal Representative(s) are prohibited under the said
Equitable mortgage of property bearing no A-2/14, 1st Floor, without roof rights Hastsal road, Uttam Nagar, New Delhi- Act to transfer the aforesaid Secured Asset(s)immovable Property(ies), whether by
110059 vide no. 7683 dated 15.04.2013 registered of Sub-Registrar, SR-lI, Janakpuri, New Delhi in the name of Mrs. For CAD ennquiries please coritact - way of sale, lease or otherwise without the prior written consent of TCHFL. Any person
Archana Taneja W/o Mr. Sanjay Taneja. lT:ngtI)-:; (-)'Ig r?gl; 'C 2‘2 ;ﬁ |5e %5;’;‘37’ pﬁeB;_lslé\l sg’n?aléfg’: 19_2132%5; 5_: 3%1 who contravenes or abets contravention of the provisions of the Act or Rules made
Date: 09.12.2024, Place: New Delhi AUTHORISED OFFICER, UCO BANK 0120-6651215, E-mail - de Thi . classified s@expressindia.co A thereunder shall be liable forimprisonment and/or penalty as provided under the Act.

DATE :- 15-12-2024, Sd/- Authorised Officer
PLACE :- DELHI For TATA CAPITAL HOUSING FINANCE LIMITED

financialexp.epaptin

o0 © New Delhi e ¢
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